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Ustouchabllity

- 1559, Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of persons prosecut-
ed in Punjab under the Untouchabi-
lity Act during 1958-50 so far; and

(b) the number of persons convicted
m these cases?

The Minister of Home Affairs
(Pandit G. B, Pant): (a) and (b). The
information is being obtained from
the Government of Punjab and will
be laid on the Table of the House
when received.
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Purchase of Aircratis

Shri Sugandhi:
”"-{m U. C. Patnaik:

Will the Minister of Defence be
pleased to state:

(a) the types of aircrafts India has
purchased from abroad for the Indian
Alr Force in 1956, 1957 and 1958 w0
far; and

(b) the cost of aircraft of each type
purchased?

The Deputy Minister of Defence
Sardar Majithia): (8)  Mystere,
Gnat, Bell Helicopters, Harvard, Can-
berra, Vampire, Auster, Otter and
Hunter.

(b) It is not in the public interest
to give out the details.

Indian Students Abroad

Shri B. C. Prodhan:
1562 Shri Ganapathi Ram:
* | Shri Kumbar:

Will the Minister of Education be
pleased to refer to the reply given to
Unstarred Question No. 108 on the
19th November, 1858, and state:

(a) the number of students belong-
ing to Scheduled Castes and Schedul-
ed Tribes who have been granted
Government of -India scholarships for
higher studies in foreign countries
during 1957-58 and 1958-3¢ so far
(country-wise); and

{b) how much help they are getting
from the Government per year?





